CENTRAL ADMINISTRATIVE TRIRLU
PRINCIPAL BENCH, NEW DELHT
OA-871/1989
New Delhi this the 19th day of Augqust, 2003

Hon'ble Shri Justice V.8. Aggarwal,; Chairman
Hon'ble Shri 8.K. Naik, Member(A)
8h. Abhev Ram,
Mail Overseer,
Tosham,
Bhiwani Sub Division,
Bhiwani{Haryvana) . Applicant
(through Sh. Alok Sangwan, Advocate)
Versus

1. 1Inspector Post Offices,

Sub Division,

Charkhi Dadri
2. Supdt.Post Offices,

Bhiwani Division,

Bhiwani
3. B8ecretary,

Pogst and Telegraphs Deptt.,;

Govt, of Tndia, New Delhi, Respondents
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4 We are not dwelling into this conftroversv.
The reason bheing that the orders under question are
appealable orders The applicant,; if so advised, mav
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